
ct4 	 c 

~9- 	
*  4  / 2 

r~-C A ), , 'QW ef. 'y 

14.7 .2003 

grklAra-')( 

 

/jN6',' r-S OF THE REGISTRY ORDERS OF THE TRIBUNAL 

0 	)41 61'12-, 

,L/ m/ 2T). AK (. K007ttyr, L,:-I,  

J I--- _ __ 

- 	 - 

7Lec1' 

S t 	 ì M- 

c 

Applicant is absent. 
Shri A.K.Sase, Ld.3,. 
iles I1!mo of Appearance 

f or Res. 1, 2, and 3 and 
prays for time to file 
counter. Time granted 
till 30.7.2003 for count 
Res • 5 contir*i es to ra 
abs ent. Await rethrn of 
A.D. from Res.4 till the I. 
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The applicant is 
absent. 14, .G 1C. pra 
for further time to 
file ccunter. Heard, 
Res .5 continues to 
ra in absent • AD not 
yet back frQrn Res,4 
althigh notice by 
Regd.Post sent to him 
on 21.4,2003 and hence 
service treated Suffi. 
cjent on him. Cal]. on 
18.8.2003 for Ccunter, 
if any. 
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